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on the basi. of the rec:ommcndation. and cost 

schedulcs prepared by the tariff commilllion. 

The price in any particular region dcpcnda 

upon recovery and duration. Thoac hon. 

Members who know the intricacics of it per-

hapa know that we have hardly any discretion 

in the matter once the formula is accepted. 

SURI S. KANDAPPAN: There cannot 

be any difference between Chittor in Andbra 

Pradcsh and places like Ambum in Tamil Nadu 

a distance of hardly 30 or 40 miles. 

SURI ANNASAHIB SHINDE: Mysorc 

is a separate zone; Andhra is a zone and 
Tamil Nadu is a separate zone. If the facto-

ries are in different States, the rates vary as 

recovery and duration vary from State to State. 

Tbe price for Tamil Nadu is worked out on the 

basis of the schedule and the recommendations 

of the tariff commission. 

MR. SPEAKER: This question has come 
before this House from time to time in some 

form or the other. I tbink I sbould go to the 

next question. 
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THE MINISTER OF STATE IN THE 

MINISTRY OF FOOD, AGRICULTURE, 

COMMUNITY DEVELOPMrnNT AND 

COOPERATION (SURI ANNASAHIB 

SHlNDE): (a) Yes, Sir. 

(b) No,Sir. 

(c) Only one insurance company, viz. the 

Union Cooperative Insurance Society Limited, 

has written to the Government in this regard. 

But the Ce!,trai Warehousing Corporation in 

the past received quotations from scveral insu-

rance companies, iocluding the Life Insurance 

Corporation of India. 

(d) Doe. not arile, in view ofthc answer to 

part (b) above. 

1Ift~~mrn: ~1lTfit; ~I 

~~ it filllr ~, f" "'r~ it ~ ~ 
m1~ f ~'1lif if ~'1 f<=Iit it, ~ 

~ orR'fr 'iI1~ ~ fit; 'flff ~~ it ~ 
'Ii~ 'liT ffim m'lif~ f'l>llr, f",~ 

ffim n?! 'Ii1'f "IT I iflIT Ilil: "~ f'li 
iIlm: ~~ fiR! 'IiT-armfe.f ~~ 'lit 
'Ii~ ;ft if t~R: f ifiuffi, ffi fi(1Tf1T 'liT 
~ ~TIT ~ am: arN'Ii ;r:;rn ~ ? 
SURI ANNASAHIB SHINDE: In this 

matter, we are broadly governed hy the general 

directive of Government. For iDstance, the 

Government has issued a directive that proper-

tics and goods under the direct and indirect 

control of Government should be insured either 

with the Indian Insurance Companies Associa-

tion Pool or with the Lit\: Insurance Corpora-

tion oflnm. As far as the Oriental Fire and 

General Insurance Company is concerned, it 

is 100 per cent a subsidiary of the L1C. So, it 

is almost a puhlic sector organisation. Natural-
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Iy, while giving insurance, we have to take into 

consideration the general directive of the 

Government. Moreover, even the interests of 

the Corporation should also he looked into. In 

this particular case, I have looked into the facts 

and I find that the quotations from the Orien-

tal Fire and General Insurance Company were 

very favourahle as compared to the quotations 

given by others. 
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SHRI ANNASAHIB SHINDE: The point 

is, there are various aspects coming under 

insurance. Some of the insurance companies 

have a particular rate for tariff items as eom-

pared to the other non-tariff items. All these 

aspects have to be taken into consideration, and . 

not a single item alone. 
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SHRI ANNASAHIB SHINDE: About the 

precise amount, I will require notice. The goods 

which-are stored in the warehouses of the Cor-

poration are insured. 
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SHRI ANNASAHIB SHiNDE: May I 

explain? It is a 100 per cent subsidiary of the 

Lie. I have explained that position. That i. 
almost a Government concern, and no indivi-

dual or any group of individuals stand to 

benefit, whatever amount is paid. AI. I said, 

if the hon. Member wants to have the infor-

mation, I can give him, but the information is 

not with me now. 
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SHRI ANNASAHIB SHINDE: May I 

explain it again, Sir? The Government have 

given a general directive to the public sector· 

organisations that they must insure the goods 

either with the Life Ipsurance Corporation or 

with the AI.sociation that I have mentioned. If 

some private companies give some quotations 

we cannot give OUr insurance to them. 
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